
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL :HYDERABAD BENCH 

AT HYDERABAD 

MA. 753/94 
in 
94r 214/9•1 	 Dt.of Decision 	22-9-94. 

The UniOn of India, 
rep. by. its Secretary, 
Ministr' of Steel and (lines, 
Departmnt of Mines, 
Shastri Bhavan, New Delhi. 

The Director General, Geological 
Survey of India, 27 Jawaharlal 
Nehru Road, Calcutta. 

The Dy.  Director General 
- 	 Geological Survey of India, 

Training Institute, Chandravihar 
Mukharamjahi Road,Hyderabad. 	.. Petithotiers/ 

Respondents. 

¶15 

The Geological Survey of India 
Employees Association(Reg.No.822) 
Training Institute Branch, rep.by  
its General 5ecretary 
Shri. A.5.Raju having its office 
at Pbyderabad. 

Padru Rm 

K.Dasarath 	 .. Respondents/ 
Applicants. 

Counsel fo* the Petitioners/ 
Respondents 	Mr. N.R.Devaraj,Sr.CGSC. 

Counsel fop the Respondents! 
Applicants 
	

Mr. V.\Jenkateswara Rao 

t$EiXftørxtM 

CORAM: 

THE HON'BLE SI-IRI A.V. HARIDASAN 
	

MEIIBER (JUDL.) 

THE HON'BLE SHRI A.B. GURTHI 	MEMBER (ADI1N.) 



S 
a 2— 

A 753/94 
in 

0A214/91. 	 Ct.. of Order: 22-9-94. 

(Order passed by Hon'ble Shri A.V.Haridasan, 
Member (a) ). 

* * * 

Thii a Miscellaneous Application is filed seeking 	I' 

km extentibn of time for implementation of the judgment 

has been filled after the period stipulated in the Judgernent. 

Therefore t he M.A. is dismissed. No costs. 	 - 

.GORIr 	(A. 	IDASAN) : 

Member (A) 	 Member (a) 

Ot, 22nd September. 1994. 
'S Dictated in Open Court. 

DEPUTY IREGISTRMR(J) 

avl/ 	 - 

To 
The secretak'y, Union of India, Mm. of Steel'& Mines, 
Dept. of Mines, Sastry Bhavan, New Delhi. 
The Director General, Geological Survey of India, 
27 Jawaharll Nehru Road, Calcutta. 
The Deputy Director General,,Geological Survey of India, 
Training Institute, Chandravihar, Nukhararnjahi Road, 
Hyderabad. F 	 I  
Onecopy to Mr.N.R.Devraj, Sr.CGSC,CAT,Hyderab&d. 

One copy tj Nr.U.Uenkateswar Rao, Advocate, CZT,Hyderabad. 

One copy t Library,CAT,Hyderabad. 	 I  

One spare dopy. 	 I 

YLKR 
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THE HON'3LE MR.A.j.H!RIogN 	MEIIE 

A ND 

THE HCN'3LE P1R.P.B.GORTHI : &1EIIBER( 

- 1i 

Dated 

ORO R/J (JOG liE N I 

Me./fl.P/jNo 	3/7 

O.A.NO. 

T.A.NOs 	 (u.p.No. 	 ) 

Adriitbd and Interim Oirections
Isjued 

p3{ 

Lfisposed oP with Directions. 
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as withdrawn. 

:JismN ,ed for Defaulb 

:?eJecte'4vrdered. 

N ordar i's\tO costs. 
'. 

YLKR 




